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(b) to (d). A statement showing the 
required information is laid on the 
Table of the House. [See Appendix 
II, annexure No. 61].

Indian Companies A ct

*471. Shri S. N. Das: (a) Will the 
Minister of Finance be pleased to state 
'Whether the proposals to set up an 
^Organisation at the Centre for the 
.administration of Indian Companies 
Act have been finalised?

(b) If so, how long will it take for 
^ a t  Organisation to start functioning?

<c) What will be the recurring and 
'non-recurring expenditure involved in 
•connection with this new Organisation?

The Minister of Finance (Shri C. D. 
Deshmukh): (a) Yes. Sir.

(b) The new Organisation will be- 
jjin to function as soon as the nucleus

the essential personnel has been
• obtained. An attempt is being made 
to complete the administrative arrange
ments so that the Organisation may 
start functioning by October 1953.

(c) Non-recurring: Nil.
Recurring: Rs, 3,30,000 per annum 

(approximately).

R ules for Services

*472. Shri S. N. Das: (a) Will the 
Minister of Home Affairs be pleased to 
state what progress has been made so 
far in the matter of revision and re- 
codiflcation of rules of general applica
tion for all services? .

(b) Has any ad hoc Committee been 
appointed to do this work?

The Minister of Home Affairs, and 
States (Dr. Katju): (a) A statement
is laid on the Table. [See Appendix 
II, annexure No. 62].

(b) The preliminary work for the 
revision and recodiflcation of rules re
lating to conditions of service having 
financial implications, e.g., pay, allow
ances. leave, pensions, etc., is being 
done by a team of officers headed by 
a Joint Secretary in the Ministry of 

^Finance and assisted • by representa

tives of the Ministries of Home Affairs 
and Law and of the Comptroller and 
Auditor-OeneraL

The revision of general rules relat
ing to conduct and discipline is being 
dealt with by the Ministry of Home 
Aflairs in consultation with the other 
Ministries and the State Governments 
where necessary.

Partial F inancial A ssistance 
Scheme

*473. Shri S. N. Das: WUl the Minis
ter of Edncation be pleased to state:

/a) the number of students who were 
given financial assistance under the 
Partial Financial Assistance Scheme in 
the year 1952-53 and 1953-54 with the 
amoimt of assistance sanctioned;

(b) the subjects of study of these 
students;

#c) whether applications for such 
assistance were invited; and

(d) if so, the number of applications 
received?

The Deputy Minister of Natural Re
sources and Scientific Research (Shri 
K. D. Malaviya): (a) and (b). A state
ment showing the required informa
tion is laid on the Table of the House. 
[See Appendix II, annexure No. 63].

(c) No.
(d ) D oes not arise.

A dministrative System

•474, Shri Gidwlmi: Will the MinUter 
of Home Affairs be pleased to state:

(a) whether the recommendations 
made In the Appleby Report regarding 
re-organization of the administrative 
system have been considered by Gov
ernment;

(b) whether any of those recommen
dations have been accepted; and

(c) if so, the measures taken in pur
suance of those recommendations?

The Deputy Minister of Home Affairs 
(Shri Datar): (a) Ths recommenda
tions made in the Apo’eby Report are 
under active considerstion of Govern
ment.

(b) and (c). Do not arise.




